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duty opened fire resulting in the death
of one person. 30 persons including
their leader, Bandu Shingre were ar-
rested. The miscreants threw leaflets
purporting to have been issued by an
organisation called Azad Hindi Sena.
Investigation of the casSe is in progress
The Chief Secretary has assured the
U.S. Consultate-General at Bombay
of full protection for the Consulate.

The Government greatly deplore
the incident. The Ministry of External
Affairs have conveyed their regret
over the incident to the American
Ambassador in New Delhi.

12.23 hrs.

DEMANDS FOR GRANTS, 1982-83—
Contd,

MINISTRY OF DEFENCE—Contd.

MR. SPEAKER: The Defence Minis~
ter. Should I call you only as Defence
Minister or something else?

THE MINISTER OF DEFENCE
(SHRI R. VENKATARAMAN): Mr.
Speaker, Sir, at the outset I should
like to thank gall the hon. Memkbters
who have participated in the debate..

AN HON. MEMBER': and those who
did not participate.

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): It is pleasant to
hear your reply?

SHRI CHANDRAJIT YADAV
(Azamgarh): Sir, the most important
demands are being discussed. The Ca-
binet Ministers are not here, The
Ministers are absent when such an
important debate is going on.

SHRI R. VENKATARAMAN: They

have so much confidence in me.

SHRT CHANDRAJIT YADAV: Con-
fidence ig all right. It is a dis-respect

also by their absence.

IR AETAT : 9T A F
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SHRI CHNDRAJIT YADAV: This
is not a Parliamentary tradition. Sir,
you pull up the Members. You also
pull up the Ministers,

SHRI NAWAL KISHORE SHARMA
(Dausa): Mr. Yadav Ji, what about
the Opposition? (Interruptions)

SHR] R. VENKATARAMAN: Sir,
I thank the hon. Members who have
participated in the debate and the en-
tire House for the fullsome suppor:
they have given to the Demands. For
one who is accustomed to be atiacked
with missiles, with torpedoes and all
sorts of weapons from all sides of
the House, this was somewhat of an
unique experience. The cordiality that
prevailed during the debate on De-
fence confirms our faith that on na-
tional matters like Defence, we are
all one and I am very happy to make
it public to the entire world thatl, so
far as Defence is concerned, there is
absolutely no difference of opinion in
our country and that we all stand to-
gether, Naturally, there will te dif-
ferences of approach, differences im
points of view, differences with regard
to the tactics to be adopted, the stra-
tegy to be accepted and the weapons
to be procured and so on.

Sir, all these add to knowledge and,
therefore, should be welcomed. I, for
one, would say that it would be a
very sad world if everyone agreed
with everyone else. There would be
no conversation and nothing to do.
Therefore, a certain measure of dif-
ferences of opinion, all points of view,
is totally necessary for the purpose of
exciting thought process and for ar-
riving at correct conclusions.

Sir, T welcome many suggestions
which have been made and I am go-
ing to deal with them seriatim in the
course of my reply. Before I proceed
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to do that I would like to mention
particularly a few Members who have
participated in the debate 2nd made
very valuable contribution. Prof. Rup
Chang Pal who initiated the debate
set the tone for Lhe debate by a very
conciliatory speech in which he pre-
sented a certain point of view but
nevertheless said that so far as the
country is concerned it is ~ehind the
Defence efforts in totality. Cn our
side Mr. Sparrow, who is a General
and a man who had participated in
several wars in defence of our country
made a very substantial contribulion
and I should like to thank him.

AN HON. MEMBER :
today.

He is absent

SHRI R. VENKATARAMAN = He
has gone for another Defence func-
tion. I would also mention Dr. Sub-
ramaniam Swamy and I will deal with
him when I come to specific subjects. .

DR. SUBRAMANIAM
(Bombay North East) : Not
National Security Act !

SWANMY
under

SHRI R. VENKATARAMAN : Don’t
be sure. If you deserve it you may
be.

MR. SPEAKER : I am to safeguard
his interest. I cannot allow him to
be dealt with like that on the Floor
of the House,

SHRI R. VENKATARAMAN : Not
in this House, Sir. And Mr. Negi,
Mr. Paswan and Shri Rajan. On our
side Shri Rajesh Pilot with his wvast
experience as a fighting force man
gave a number of suggestions—-all
practical—in a short period. I found
it very difficult to follow the speed
with which he was going on reeling
suggestion after suggestion.

Sir, I propose to do something dii-
ferent this time. I shall broadly deal
with the various questions relating to
policy and so far as the individual
suggestiong are concerned relating to
the Services, relating to some promo-
tions in respect of the civilians ir the

CHAITRA 5, 1904 (SAKA)

Min, of Dey. 278

Directorate General of Inspection as
against the promotion of the Serviie
personnel, ete. I shall ask my De-
partment to go through ali the spee-
ches, cull out the suggestions and send
individual replies to the hon, Mem-
bers. This would have the effect of
their suggestions having been taken
note of and the Government’s reac-
tion to each one of them being com-
municated to the Member who has
taken pains to prepare so much ard
present them to the House.

SHRI ATAL BIHARI VAJPAYEE :
But the rep.y should not be a routine
one.,

SHRI R. VENKATARAMAN : That
is right.

AN HON. MEMBER : Thig is some-~
thing new.

MR. SPEAKER : It will not be
routine. Let us welcome it.

SHRI R. VENKATARAMAN : Sir,
if it were a routine reply I would rot
have said so. In fact, it could have-
been sent in a routine manner.

Sir, let me proceed with the subject
on hand. The Defence policy of a
country is really based on its national
policy and its foreign policy. The
Defence strategy must be adapted to
the national policy which has heen
framed and also the perception whici
the foreign policy has of the environ-
ment around us.

Sir, so far ag the national policy is
concerned the Prime Minister has re-
peated several times that we have no
territorial ambitions at all and we do
not propose to indulge in any act of
aggression on anybody around us.
This is the basic factor of our Defence
policy. We have also no ambition to
become a major power are to play the
role of a major power or a super-
power in the region or in the world.
Whether we are capable of it or not
is a different question. We have atc-
solutely no intention of doing ary
such thing.

DR. SURRAMANIAM SWAMY

You are devaluing the country In this
way.
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SHRI R. VENKATARAMAN When
'you become, ang if at all you..

SHRI R. L. BHATIA (Amritsar)
1t shall never happen.

SHRI R. VENKATARAMAN . . .ycu
‘can frame a policy which I hnpa the
opposite of Gods wiil approve.

DR. SUBRAMANIAM SWAMY
"You mean the devil Sir, you should
protect me. It 1s a breach of privi-
lege.

SHRI R. VENKATARAMAN . On
the above premises, our defence needs
are, therefore, limited to safeguarding
-our national sovereignty and terri-
~torial integrity,

Dr. Subramaniam Swamy, in the
course of hig Speech said that we are
a potential ‘super-power and that we
should do so many things. Well, [
want to make it clear. So far as this
Government is concerned, its main
defence strategy as well as defence
policy will be the safeguarding cf its
national sovereignty ang the tzrritorial
integrity of this country.

Sir, the circumstances and evepis of
the past few years also bear cut our
faith in this kind of a policy. Though
Pakistan, after 1971 had reduced mili-
tary obligafions, yet it has gone cn
increasing its military strength. But,
Sir, we did not react to it. We did
not do anything taking into account
- the fact that they have increased their
defence potential notwithstanding the
~fact that their defence responsibilities
“have gone down. It is only when
Pakistan entered inte agreements for
acquisition of the most sopnisticated
+ equipment, aircraft, tanks ard the like,
that we have been obliged to match
them.

Sir, T would detail seriatum what
"has' been done by the neighbouring
country. Pakistan has been achuiring
arms far beyond its needs. Secondly
‘Pakistan has been acquiring weapons
‘much of it cannot be used against
.Afghanistan, from whom it expects or
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says it expects a threat. Thirdly,
Pakistan is acquiring ships and sub-
marines which, I am quite sure, can-
not be used against Afgharistan, And
fastly, Sir, Pakistan is amassing all
the eqliipment which they are getting
on our side of the border, If realy
there is a threat of the kind which
they envisage, they should be amas-
sing it off the Afghan border or on
the other border. On the other hand
they are amassing all these sophisti-
cated equipment on our side of the
horder. Therefore, it ig that the
threat to our security has increasec.

Sir. the expenditure which Pakistan
has been incurring is worth looking
intp at this stage. It will give an
idea of the relative position of our two
countries in respect of defence ex-
penditure. '

While the defence expenditure of
India, per capita, is $7/-, Pakistan’s
per capita defence expenditure is
$17/- while our defence expenditure
as percentage of the GNP is 3.8,..

DR. SUBRAMANIAM SWAMY
3.03.

SHRI R. VENKATARAMAN : Now
it is 3.8. 1 am taking the latest.

DR. SUBRAMANIAM SWAMY
Oh, after IMF.. .

SHRI R. VENKATARAMAN : 1
don’t rely on old figures because we
are increasing our defence.

The Defence expenditure of Pakistan
is anything from 5.7 to 5.9 now. And
also, if you look at the total figure,
while ours is 4.4 billion dollars for a
vast counfry of our size, theirs iz 1.5
billion dollars per annum. And you
can look further into the Defence ex-
penditure as a percentage of their
total Government expenditure; in fact
Pakistan’s expenditure is somewhere
about 42 per cent of their total ex-
penditure.

I have some information on the
type of equipment that they are get-
ting. They are goving in for *he latest
MX tanks, armoureq personnel car-
riers, anti-aircraft guns, surfacg-to-alr
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missiles, helicopters, gun-ships, F-16
aircraft, submarines and Naval war
ships. I illustrated what I said earlier,
that many of the things that Pakistan
is now trying to acquire, are not only
far beyoud its legitimate Deifence
needs, but are actuaily posing a sort
of threat to the neighbouring country.

I should be failing in my daty if
I did not, at the same time express
the firm conviction of our Government
that we should have very frieadly
relations with Pakistan. In fact, the
Prime Minister has not only said that
we should have a No-War Pact; but
she has gone one step further nnd said
that we should have a trea-t:,; of friend-
ship with Pakistan. On our part, we
shall do all sur best to see that our
reiations with Pakistan improves, and
that we establish the friendliest re-
Jations with that country, We want
to see that there is peace in Lha re-
gion: and our anxiety is, thereiore, to
see that we do not do anything that
will in any wayv create discord be-
tween our two countries. Therefore,
we are genuinely interested in this:
and we shall pursue this path. But
it was Oliver Cromwell who said
‘While you trust in God, you must
keep your power dry’ The fact that
there is so much of expiosives on the
one side, makes it necessary for our
country Lo keep at least the fire-fight-
ing equipment on cur side in readi-
ness. And that is what we are doing.
We are now going ahead with pre-
parations for an eventuality which,
we trust and hope, will not occur.

Hon. Members were very keen to
know what is going to be the status
of our Defence preparedness. Seve-
ral Members spoke about it. Sir, vou
are aware that to-day weapons and
equipment are getting more and more
sophisticated And the rate of obso-
lescence is fomething stunning. So,
we have to replace many of our age-
ing weapons and go forward with
modern weapons, in order to keep
abreast of the times. And for this.

~ we have to not only improve our R
& D and make it rise equal to ths oc-
casion: we are also obliged to go end
jmoort some of the things which are
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far in advance of the levei of technu-
logy that we have now. A ques-
tion was asked about the kind
of equipments that we are nroducing.
Roughly, I would say that we ave in--
creasing our fire power and mobility
and also improving our tanks capa-
city. The Vijavanta Tank, for inst-
ance, Iis being modernised; and there
is also a project in hand to indigen-
ously develop the main battle tank in-
corporating the latest tank techneclogy.
The MBT which we are developwng is
making rapid progress and we are sure
that when this main battle tank is
developed, it would be on par with.
some of the best tanks known in the
world. I am not given to exazggera--
tion, but I shall be failing in my duty
if I do not pay a tribute to the excel-
lent R & D work which has been done
in the matter of tank development...

DR. SUBRAMANIAM 3WAMY .
But it has been allocated only 2 per-
cent of the budget; make it 5 p2r cent..

SHRI R. VENKATARAMAN That
shows that with very little we can do
very big things. I am glad that you
have pointed it out.

In respect of artillery, we are huv-
ing improved guns. We aremalso
working on anti-tank missile; and we
are going ahead with the zugmenta-
tion of the fire power and improving
the night fighting capability. In the
Navy, we have plans for achieving
balanced growth of the Navy in all the
three dimensions : on the =surface,
under water and over the sky. In
fact, we are going ahead, as hon.
members may know, with a submarine
to-submarine killer(SSK) which we
are importing; two of which will be
assembled here at the next stage.
A decision on new shipg and craffs is
taking place. We have refurbished
our Vikrant and modernised it now.
We have got a few Frigates which are
in service and which are kept in very
good condition. As far as {he speed
of the Frigates is concerned, thev are
good enough.
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DR. SUBRAMANIAM SWAMY :
‘'They are not good enough (o calch
‘the smugglers

SHRI R. VENKATARAMAN : The
modernisation of the Air ¥Force has
also receiveq attention. We have
made considerable progress to replace
the aged aircrafts like Maru ana
Hunters. We are producing Mig 21 Air
craft. The transport fleet also ahout
which a number of hon. members
"have complained is being replaced by
AN-32.

The missile system is also being im-
proved so that our strike capability
is as good ag any other country. Shri
Ram Vilas Paswan is usually a well
informed person. He does not #ene-
‘rally say things which are wrong.

DR. SUBRAMANIAM SWAMY

But you have kept us so much in the
dark.

SHRI R. VENKATARAMAN : He
said that our Ordnance Factories and
our Pubiic Sector Units are not pro-
ducing anything but bolts and nuts,
and they were importing everything.
I am sory, he erred. But I am glad
that he erred because he gave me an
-opportunity to bring to the notice of
this House as well as the country the
phenomenal progress that w2 have
made in both ordnance production as
well as in our public sector under-
takings.

Generally, these reporis which are
printed and circulated are mnot touch-
ed even by many persons, and tha? is
why this kind of wrong impression is
created. From Page 30,38,39..

(Interruptions)

DR. SUBRAMANIAM SWAMY

Tt should be expunged.

SHRI R. VENKATARAMAN : I say
not only the Members, I said the

‘public, the Press, everybody.

DR. SUBRAMANIAM SWAMY
I hope not the Minister, though !
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SHRI R. VENKATARAMAN : The
Minister has to approve it otberwise
he would also be ignorant. From
page 30 and then from page 39 to 41,
42, till the end of the Chapter, we
have given all the things that we are
manufacturing in our Ordnance Fac-
tories and our Public Sector Under-
takings. For instance, BEL ;upplied
a wide range of communicalion and
radar equipment and systems inciud-
ing vital communication eguipmen and
radar systems to the Navy and the
Air Force. The HAL is manufactur-
ing aircrafts (Ajeet, Mig and .Jaguars)
helicopters (Chetak and Cheetah) and
related engines,

I am not reading everything.
am just reading the top ones.

Garden Reach is manufacturing and
has handed over after manufacture
the Survey Vessel to the Indian Navy
and a Seaward Defence Boat to the
Coast Guard. The Bharat Dynamics
has been producing anti-tank guided
missiles for the Army and the Air
Force.

The total production in the year
1981-82 is likely to be of the order of
Rs. 775 crores. Therefore, to denig-
rate a department which has keen do-
ing so well is not only wunot correct,
but also not in the interests of the
nation.

Next I will briefly dezl with Lhe
various points raised by each one of
the hon. Members and that will cuver
the points which I have not dealt
with earlier. For instance, Shri Rup
Chand Pal stated that the Mirage-
2000 had not undergone full evalua-
tion ang that we have gone for the
purchase of it without proper evalu-
ation. I wish to inform the IIon
Member that this aircraft has been
evaluated by our I.AF. It has been
evaluated by the French Air Force
also. In fact, it hus a number of
advantages; speed, heavier weapon
carrying capacity and then a capacity
to look down and shoot—they are al

»

T

-
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-considered to be very sophisticated
features.

DR, SUBRAMANIAM SWAMY :

We have got a superior radar.

SHRI R. VENKATARAMAYN : Look
up and look down, you know that.
Because you are always looking down
You never look up. After such an eva-
luation, it has been recommended to
the Government for purchase. in all
these matters we really go by the
experts’ advice. It is not that they
cannot go wrong, but they also go by
certain parameters which apply to all
the various aircrafis which they see.

Mr. Rup Chand Pal mentioned that
MIG-25 would be more than 2 match
to F-16. Without going into the re-
lative merits of the two aircrafts, I
wish to inform the House that acqui-
sition-cum-manufacture of iraproveid
varieties of the MIG family aircrafts
‘s also under fhe consideration of this
~Government.

DR. SUBRAMANIAM SWAMY
Why did the MIG-25 crash ?

SHRI R. VENKATARAMAN : You
ask the person who went !

Gen. Sparrow made a very vaiuable
contribution. In fact, I thank him [or
his assessment that our defence pre-
paredness is adequate. He mentioned
that top priority should be siven to
R & D effort. As already stated, we
are developing the MBT tank and we
are doing a number of items. I shall
detail them now, in respect of the
R & D. He made a very interesting
suggestion. He said that every per-
son who is appointed to Government
service should be obliged to go for
-?ne year’s milit|ary training before he
Is appointed to the office. In fact, I
do not know what the financial im-
plications would be. My Srst reac-
tion to that was, as ex-Finance Minis-
ter, 1 was wondering what would be
its implications. But he made & good
suggestion that it is better to give
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a year's training in defence to our
people who are in national service,
particularly in the Government.

DR. SUBRAMANIAM SWAMY :
Now, he will slaughter me !

SHRI R. VENKATARAMAN : No,
I havé a very warm corner for you.

DR. SUBRAMANIAM SWAMY :
That is because we are both {from
Tamilnadu.

SHRI R. VENKATARAMAN : It is
not because of that, it is in spite of
that ! I thought he misunderstood the
time. He started by defending what
the Janata Government did. 1 re-
minded him that what he has to do
as a member of the opposition is to
criticise me, not to support the de-
mand of the Janata Government when
it presented it in 1978-70. He
hag apparently misunderstood tne po-
sition. He said that it was the Janata
Government which initiated the poiicy
of diversificafion of the purchase of
armaments from various countries. 1
want to remind him that long befcre
the Janata Government, the Govern-
ment of India have been purchasing
from UK the Hunters, Canberras and
various other things from Czechaslo-
vakia and so many other countsies.
It is not anything new that had heen
introduced. If anything, I congratu-
late them on having followed {faith-

fdlly in our fottsteps.

Shri Swamy said that in the navy,
they had given greater emphasis and
they had spent more. But here the
figures belie him. He is always let
down by his own figures, In 1977-78
the defence expendiiure on Navy was
9.5 per cent. In 1979-80, it came down
to 8.7 per cent. In the year 1920-81,
we have increased it to 8.8 per cent.
In 1981-82 the revised estimate was
11 4 per cent. And in 1982-83, the bud-
get estimate is 12.3 per cent. There-

fore, as usual, his figures are wrong.

The question of importance of Navy
is very well understood and Govern-
ment are fully alive to the need for
Improving the Navy., But then the
inter se distribution of expenditure in
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defence, to a large extent, depends on
a long range view cpupled with the
immediate and urgent requirements of
the present, subject to “‘he overall
limitation of availability of funds.
Taking all these three factors into
account, we have reached the conciu-
sion that a 12 "per cent allocation of
the defence expenditure to Navy is
appropriate in the circumstances.

Dr. Swamy also wanted to know
about the visit of the Soviet Minister
for Defence. A number of other
Members have also mentioned it. The
Soviet Minister, Marshal Ustinov, visi-
ted India from 15th to 20th March at
the invitation of the Government cf
India. When Babuji went to Soviet
Union 'In 1978, he had extended an
invitation to the Defence Minister.
And the Defence Minister returned
the visit now. The present visit was
in response to this invitation subse-
quently renewed by me.

During the visit, I had two rounds
of discussion with Marshal Ustinov
and his ¢olleagues, The dJiscussions
were wide-runging. We discussed is-
sues of mutuul interest and generally
reviewed outstanding bilateral matters.
Particular attention was paid to the
items that we have generally been ob-
taining from the Soviet Union as also
the products that are being manutac-
tured with their cooperation. We
discussed about the possibility, the
need and the arrangements for getting
the improved and latest versions of
the equipment and the MIG family of
aircraft in use. Both of us expressed
sincere hopes that attempts to observe
detente and maintain world peace
would ultimately succeed. Marshal
Ustinov and members of hi; delega-
tion availed of the opportunity of this
visit 1o Bombay, Bangalore, Agra.
Jodhpur and some other places. Mar-
shal Uslinov mentioned to me that he
was greatly impressed by the progress
made by the industria]l sector in India
and particularly by the Defence pro-
duction industry. He was also im-
pressed by the turn out and the effi-
cient manner in which India had ab-
sorbed sophisticated technologzy,
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The Soviet Defence Minister has in-
vited India’s Defence Minister to re-
turn the visit.

DR. SUBRAMANIAM SWAMY -
Babu Jagjiwan Ram went with five
people, but he came with 80 people.

SHRI R. VENKATARAMAN : He is
blaming his own leader, Babu Jagji=

" wan Ram. He should have taken not

80 but 800.

DR. SUBRAMANIAM
Will you’ take me ?

SWAMY :

SHRI R. VENKATARAMAN : I am
not going to include you in my dele-
gation. I never thought it was a
ruse.

That would be a fifth column in my
camp.

13 hrs.

DR. SUBRAMANIAM SWAMY :
Will it go on record ?

AN HON. MEMBER : Even Shri
Vajpayee is happy.

SHRI CHANDRAJIT YADAV : The
Minister is going back on his assur-
ance that he will not slaught2r him.
He is slaughtering him.

SHRI R. VENKATARAMAN : He is
in full blood.

Shri Rathod, among other things,
put a very perfinent question. Xle as-
ked whether the import of techrology
implies only import of itemg for the
manufacture of spares or something
more. I want to clarify it, because
there is a wrong impression about
it, not only here but among the public.
The impart of technology occurs in this
way. At the first stage, we import
the finished unit, At the second stage,.
we get the kit and we assemble it.
In the third stage we manufacture.
This is the process we are generally
following. When we take or buy
technology we get not only the know-
how, but also training in the manufac-
ture and all that. This is what we
are doing for the upgradation of our
technology.



289 D. G., 82-'83-—

Shri Rajesh Pilot, as I said, touched
a number of points, some of wnich
will be dealt with in the reply which
the Department will send to him. So
far as the improvement of the fire
power of our tanks is concerneda, I
have already mentioned the steps that
have laken. So far as transport is
concerned, we are replacing the worn-
out Dakotas and Packet by AN-32.
We are building up our R &D and
we will be able to produce, as I said,
the most modern tank

There was a different of opinion
amongst some members, particularly
Shri Virbhadra Singh and others. We
have introduced a new system for re-
cruilment to the army (o ensure that
many other parts of India, which now
go unrepresnted, may get a chance
for gelling into the army, This is a
new system which we are trying since
October. We feel that this is the ap-
propriate method by which we can
afford equal opportunity to all parts
of India to serve in the army.

SHRI T. 8. NEGI (Tehri-Garhwal) :
All sections ?

SHRI R. VENKATARAMAN: 1 will
come to that.

Some questions were asked ag to
why the regiments are called the Sikh
Regiment, the Maratha Regiment and
so on. This is merely persistence of
a uame. Some members asked: why
do you have still regiments for scpa-
rate sections. It is not so, It is not
the case today More and more of
these regiments, though called by
various nameg on account 3f historical
reasons, they are now being filled by
people from all parts of the country.
Therefore, there is no question of any
sectarian regiment being raised.

The next point is about Scheduled
Tribes, We have said that we have
reduced certain qualifications and con-
ditions, so far as Scheduled Trides are
concerned. For instance, the sche-
duled Tribes, by their ethnologica!
background, will be short people, So,

164 LS—10
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the requirement of the army thal they
should be of a particular height will
not be applied to them.

These qualifications have been re-
duced and we are doing our utmost
to see that there is a larger and lar-
ger representation of the Scheduled
Castes and Scheduled Tribes in the
army and in the armed forces consis-
tent, of course, with the needs of
efficiency of the army.

(Interruptions)

MR. DEPUTY-SPEAKER: Please
sit down.

SHRI R, VENKATARAMAN: One
other matler which really excited a
large number of Memberg is the ques-
tion of the nuclear options, And in
this, without difference in the party
lines, there are people from my side
who wanted to have nuclear weapons
and there are people on the other
side who said, ‘No, it is not proper
for us to have them’. It is a national
issue. I wish to emphasise that
while much may be said on both sides
on a balance the policy of utilising
nuclear energy for peaceful purposes
and our advocacy of nuclear disar-
mament in the world is not only mo-
ral, but js also just, and it must be
continued.

DR. SUBRAMANIAM SWAMY: ‘On
a balance’—the balance may change
later on.

SHRI R. VENKATARAMAN: I
carefully drafted the statement Dbie-
fore, You may take it for what it
is worth,

(Interruptions)

SHRI R. VENKATARAMAN:
I think I have practically dealt with
all the points which have been raised
in the course of the debate, As I
have said, the other points which re-
late to individual issues will be rep-
lied by my Department. I wish to
assure the House that Government
are alive to the implications of all
developments having a bearing on our
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security and are committed to ensure
full and adequate deferice prepared-
ness, The only thing is that defence
preparedness is more costly than war
itself, but we have to bear the bur-
den,

Sir, before I conclude, on behalf of
the Government and on behalf of the
entire nation I would like to convey
to the officers and men of our Defence
forces our dee» appreciation of their
patriotic spirit, their devotion to duty
and their high morale. Qur forces are
second to none in the world and the
nation can depend on them They
have maintained constant visit to pro-
tect the honour and security of our
country., In addition to the normal
duties of guarding the frontiers. They
have really come to the assistance of
civilian population whenever it was
required, whether it is for relief work
in connection with flood or fire.

PROTF. MADHU DANDAVATE
(Rajapur): Don’t use them for law
and order.

SHRI R. VENKATARAMAN: No, I
have not used it.

DR, SUBRAMANIAM SWAMY:
You are playing to the galley,

SHRI R, VENKATARAMAN: The
gallery consists of my officers. But I
am really playing to the world gal-
lery, not only to the individual gal-
lery.

MR. DEPUTY-SPEAKER: You have
come prepared to attack him, and he
has come prepared to attack you.

DR. SUBRAMANIAM SWAMY: Sir

two Tamilians are fighting and you
are presiding,

SHRI R, VENKATARAMAN: I
want to conclude with a note of con-
fidence that our armed forces will al-
ways remain prepared for the worst
and to maintain the highest traditions
of professional integrity and that the
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while nation wil lstand behind them.
This is the guarantee which we will
give,

After thig very friendly debate, 1
would request all hon. Members to
withdraw the cut motions and pass
the Demands unanimously.

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): Sir, I
want to know this. The hon. Minister
has dealt with all the points,

He hag also talkeqg about the quota,
At present a wide disparty remains.
The whole thing continues also—
some are martial race and some are
not martial race. Generally the recruit-
ment is from martial race. I can give
you statistics. From a paticular region
recruitment is 11 per cent whereas
the population is slightly more than
2 per cent. Why is thig disparity?

Second thing is old colonial system
in the army continues. Between the
jawans and the officers there js no

proper cordiality. (Interruptions)

SHRI R, L. BHATIA (Amritsar):
This is completely wrong, There is
complete cordialily between the offi-
cers and the jawan.

SHRI SATYASADHAN CHAKRA-
BORTY: Is there anything wrong if I
ask about the relations between the
jawans and the officers? Why are you
objecting. (Interruptions)? I just
want to ask you... '

MR. DEPUTY-SPEAKER: He is
replying,
(Interruptions)
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MR. DEPUTY-SPEAKER: Nothing
hereafter what he says wil] go on re-
cord  Minister is not replying.

(Interruptions) **

MR. DEPUTY-SPEAKER: Minister
is not replying. He goes on speaking.
Dr, Kulandaivelu,

(Interruptions) **

MR. DEPUTY-SPEAKER: I do not
allow him to speak.

(Interruptions) **

SHRI R, VENKATARAMAN: You
write a letter and I will reply.

SHRI R. L. BHATIA: You could
have participated in the debate,

DR. V. KULANADAIVELU (Chi-
dambaram): I want g clarification,
The hon. Minister made a more or
less general observation about the
reservation of the Scheduled Castes
and the Scheduled Tribes. He hag stat-
ed that adequate representation is
given to the Scheduled Castes and the
Scheduled Tribes. Has the hon, Mi-
nister ensured adequate representia-
tion in the lower cadre, middle cadre
and the higher cadre? He must be
very specific on this issue.

MR. DEPUTY-SPEAKER: It is all
right, (Interruptions)**

MR. DEPUTY-SPEAKER: Prof Pal,
I called you earlier. But you did not
like to speak. Now do not advocate
the cause of others.

PROF. RUP CHAND PAL (Hoogh-
ly): I want a clarification.

Yesterday, on Defence Budget I had
raised a number of points. They have
not been replied.

1 would now specifically ask some
question. We are going to buy Mirage
2000 at a cost of Rs. 800 crores more
for 80 planes than the rate that was
paid by Egypt through a Memoran-
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dum of Understanding only three
weeks before,

We are not against Mirage 2000. I
want to be clear about the date of
delivery because the French are now
having five proto-type, The French
Air Force are going to have it only
by December, 1982. Why did Saudi
Arabia ultimately refuse to accept Mi-
rage after prolonged negotiations?
French Air Force are going to have
it only by December, 1982 and we
are never going to have jt before the
end of December, 1984 or in early
1985. 1If that is so, F. 16 can be hand-
ed over within a time of 48 months
or in a lesser time,

SHRI R. VENKATARAMAN: The
reply to the first question is the price
is under negotiation, Therefore, all
the surmises which the hon. Member
hag said have no basis. The price is
still under negotiaton.

You mut ask the Government of
Saudi Arabia why they dig not buy.

So far as the Air Force Mirage 2000
is concerned the French Air Force
are also going to have it,

SHRI RAJESH PILOT (Bharatpur)
I will ask one general point about
safeguarding the right of reservation
of ex-serviemen in the public under-
takings, It is a general point o
which he can reply. What is he going
to do in the case of Clasg III and
Class IV for reservation of 13 per
cent {o 14 per cent and, ..

SHRI R. VENKATARAMAN: 1 will
send the reply.

SHRI ATAL BIHAR VAJPAYEE:

He has not said a word about the ex-
servicemen.

SHR R. VENKATARAMAN: Un-
fortunately my esteemed friend was
not here yesterday. My colleague the
Deputy Minister has fully dealt with
their service condition, I thought it is

**Not recorded,
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not proper to go on covering the
same ground.

MR, DEPUTY-SPEAKER: I shall
now put all the cut motions moved
to the vote of the House.

All the cut
negatived.

MR, DEPUTY-SPEAKER: 1 sha]l
now put Demands for Grants under
the control of the Ministry of De-
fence to the vote of the House.

motions were put and

The question is:

“That the respective sumg not
exceeding the amounts on Revenue
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Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to complete the sums neces-
sary to defray the charges that will
come in course of payment durng
the year ending the 31st day of
March, 1983, in respect of the heads
of demands entered in the second
column thereof against Demand
Nos. 19 to 24, relating to the ‘Minis-
try of Defence'”

The motion was adopted,

Demands for Grants, 1982-83 in respect of the Minisiry of Defence coted by Lok San‘a

Fo- e

- —

No. of  Name of Demaud Amount of Demand for Granton  Amount of Demand for
Demand account voted by the House on Grant voted by the House
16th March, 1982
1 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.
MINISTRY OF DEFENCE

19. Ministry of Defence .
20. Defe.ce Services—Army

21. Defence Services—Navy

22. Defence Services—Air Force 190,56,27,000

23, Defence Services —Pensions

24. Capital Qutlay on Defence Services

36,32,02,000
486,60,07,000
66,81,65,000

62,06, 83,000

21,05,29,000 181,60,11,000 105,20,43,000
.. 2433,00,35.000
334,08,25,000
952,81,33,000

910,34,17,000

83,08,33,000 .. 415,41,67 000

13.18 hrs.

MINISTRY OF HEALTH AND FaMaLy WEL-
FARE.

MR, DEPUTY-SPEAKER: The
House will now take up  discussion
and voting on Demands No. 44 to 46
relating to the Ministry of Health
and Family Welfare for which five
hours have been allotted. Hon. Mem-

—

bers present in the House whose cut
motions to the Demands for Grants
have breen circulateg may if they de-
sire to move their cut meotions send
slip to the Table within fifteen minu-
tes indicating the serial numbers of
the cut motions they would like to
move. A list showing the serial num-
bers of cut motions as moved will be
put on the notice board shortly. In
case any Member finds any discre-
pancy in the list he may kindly bring
it to the notice of the officer at the
Table without delay,
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Motion Moved:

“That the respective sums not
exceeding the amount on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund cf
India to complete the sums neces-
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sary to defray the charges -that will
come in course of payment during
the year ending the 31st day of
March 1983, in respect of the heads
of demands entered in the second
column thereof against Demand Nos.
44 to 46 relating to the ‘Ministry of
Health and Family Welfare”.

Demands for grants, 198081 in respect of the Ministry of Health and Family Welfare submitled lo the voless of
Lok Sabha.
No. of Name of Demand Amount of Demand for Grant on Amount of Demand for grant
Demand account voted by the Housc on submitted to the vote of
16th March, 1982 the House
I 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.
MINISTRY OF HEALTH AND
FAMILY WELFARE
44. Ministry of Health and Farm]y
Welfare : 21,97,000 . 1,09,87,000 ~
45. Medical and Public Health 31,49,39,000 12,09,44,000 157,46,92,000 60,47,21,60r.0
.46. Family Welfare . 44,68,16,000 17,000 223,40,77,000 83,000

MR. DEPUTY-SPEAKER: Mr Mu-
rugian Your party has been allotted
«ight minutes.

*SHRI S. MURUGIAN (Tiruppat-
tur): Mr. Deputy-Speaker, Sir, I
am honoured to initiate the discussion
on the Demands for Grants of the
Ministry of Health and Family Wel-
fare, On behalf of my party, the D.M.
K. I wish to say a few words on the
Demands for Grants of the Ministry
for 1982-83. For 1982-83 a sum of
Rs. 356.60 crores has been provided
for the health care of the nation both
from the Central and State Govern-
ments’ funds. If you compare this
amount with the phenomenal growth
in population, you will agree with
me that this ig truly insignificant pro-
vision.

According to 1981 Census the popu-
lation has gone up to 68.4 crores,

——— ——— ———

Within ten years the increase in po-
pulations of the order of 25 per cent.
The 24 per cent growth in agriculture
and in industries during ths period
hag been submerged by the increase
in population. The explosion in popu-
lation has expropriated all the bene-

‘fits of our agricultural and industrial

development. Added to this is the
declining death rate during the de-
cade, which is just 14 per thousand.
Naturally we are unable to provide
even the minimum needs to our peo-
ple. There is no wonder that more
than 40 croreg of our people ara be-
low the poverty line even after 34
Yyears of our independence,

So far our family planning efforts
have been confined to urban and semi-
urban centres. Unless we intensify
our efforts in the rural areas of the

G - -

country we will never be able to make

“The orlg‘mal speech was delivered in Tamll
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any dent, There are 5.25 lakh villages
in the country. Unfortunately there is
not even one trained Health Guide
in each village. For every 40 villages
there should be two Primary Health
Centre. If that is not feasible, then
there should be two Primary Health
Centre for each  Panchayat Union,
Then only the minimum  medical
needs of rural folks can be met par-
tially, In the absence of such mini-
mum medical amenity, the misery of
our people has multiplied beyond our
control. Adequate quantities of medi-
cine should be supplied to Primary
Health Centres. The Centre should
ensure that Doctors and qualified nur-
ses are available in these Centres.
Minimum of 20 beds must be there in
each Primary Health Centre. Out of
456 districts only in 245 districts the
multi-purpose workers scheme js be-
ing implemented, I do not know the
impediments in  implementing this
scheme in all the 456 districts. This
should be done during the current fin-
ancial year,

The C.G.H.S. dispensarieg are mnot
there in big cities like Bhopal, Tri-
vandrum etc., The C.G.H.S. dispensa-
ries should be opened in all the big
cites and major port towns, The Mem-
bers of Parliament are presently to
pay for their medical treatment in
State Government hospitals. After
coming to Delhi they can get refund.
This is a cumbresome procedure. The
Centre should reimburse to the State
Government  hospitals directly and
the M.Ps. should be gven treatment
without being subjected to such un-
necessary procedures.

In North Arcot District, in Ambur,
Vaniambadi etc., the industrial efflu-
enls are causing havoc to the health
of the people. This is in my parlia-
mentary constituency. Rs. 500 crores
worth of leather and leather products
are being exported from this area, I
had raised this issue on the floor of
this House and yet nothing tangible
has been done in ths regard, To mi-
nimise the damage to the health of the
people by the effluents in this area,
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the Government should initiative
effective steps immediately.

There are State laws and Central
laws about curbing adulteration in
medicine and also in food products.
Adulteration is the root cause of all
diseases. It has become the virus
of late. Unless the root cause is era-
dicated. we cannot control diseases. I
am sorry to say that we are spending
more money on curative medicines
than on preventive medicines, It is
very important that more attention
should be paid to preventive medi-
cines, Then only we can eliminate the
root causes of diseases, This must be
paid more attention by the hon. Mi-
nister,

In Tamil Nadu the virus of brain
fever hag taken the toll of many lives
of young children. I understand that
no medicines are available to cntrol
this dread didease. The Centre should
allot more funds for importing suit-
able medicines for controlling this
disease. = Such medicineg should be
immediately rushed to Tamilnadu,

The system of capitation fee in pri-
vate medical colleges should be statu-
tory abolished, This system is the
prime cause for making merit the
man victim. This should be ended
forthwith. It is no exaggeration to
say that Harijan students have also
come up to higher levels in their stu-
dies. Unfortunately they are inclu-
ded in the general category and then
on the specious plea that no Harijan
candidates are available they gre deni-
ed admission in medical colleges, The
Centre should direct the States that
the SC students should get their due
share in medical college admissions.
Similarly the scheduled tribe condi-
dates also should get their share. Un-
der the shelter of UGC statutes, the
States are denying them their share
in medica] coilede admissions, This
must be looiked into by the Centre
immediately. There are different syl-
labi for MBBS entrance examina-

‘tiong in the States, There should be
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a uniform syllabus for MBBS en-
trance examinations throughout the
country,

Before I conclude I would reiterate
that family planning schemes should
be vigorously implemented in the
rural areas if our HEALTH FOR ALL
Project in 2000 AD has to become a
reality.

SHRI T. R. SHAMANNA
lore SoutK) : I beg to move

“That the Demand under the Head
‘Ministry of Health and Fammly
Welfare’ be reduced by Rs. 100.”

(Banga-

[Need to check malpractices pre-
valent in C.G.H.S. dispensaries
particularly in R. K. Puram Sec-
tor II & IV and Chandni Chowk.]

(1)

“That the Demand under the Head
‘Ministry of Health and Family
Welfare’ be reduced by Rs. 100.”

Non-availability of medicines in
C.G.H.S. dispensaries in Delhi
particularly in R. K. Puram Sec-
tor II & IV and Chandni Chowk.]
(2)

“That the Demand under the Head
‘Ministry of Health "and Family
Welfare’ be reduced by Rs. 100.”

[Need to check the misuse of
C.G.H.S. Cards by the non-benefi-
ciarles .](3)

“That the Demand under the Head
‘Ministry "of Healfh and Family
Welfare’ be reduced by Rs. 100.”

[Need to ensure punctualify in
attendance by medical staif in
C.G.H.S. Dispensaries.](4)

“That the Demand under the Head
‘Ministry of Health and Family
Welfare’ bé reduced by Rs. 100.”

[Need to Check malpractices in
hospitals particularly in Dr. Ram
Manohar Lohia Hospital :n regard
to supply of milk and fruits to
the patients.](5)
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“That the Demand under the Head
‘Ministry of Healtlh and Family
Welfare’ be reduced by Rs. 100.”

[Need 10 make arrangements in
each C.G.H.S. dispensary [for
stools, blood and urine tests o
avoid inconvenience to patients,]

(6)
SHRI R. L. P. VERMA (Kodarma) :

I beg to move :

“That the Demand under the Fleuc
‘Ministry of Health and Family
Welfare’ be reduced by Rs. 100.”

[Need to implement strictly the
policy of family planning on the
basis of the slogan ‘Hum Do,
Hamare Do’~"(We two, our two)
irrespective of religion and {o im-
pose tax on those producing more
than two children for checking
population increase.](7)

SHR1 CHATURBHUJ (Jhalawar)

I beg to move :

“That the Demand under the Head
‘Ministry of Health and Family
Welfare’ be reduced by Rs. 100.”

[Need to enforce strictly the
policy of ‘Hum do Hamara Ek' by
people of all religious to check
population growth].(9)

“That the Demand under the Head
‘Ministry of Health and Family
Welfare’ be reduced by Rs. 100.”

[Need to stop all Government
medical facilities to the persons
having more than one wife].(10)

_“That the Demand under the Heal
‘Ministry of Health and Family
Welfare’ be reduced by Rs. 109.”

[Need to provide flush latrines
in the entire counfry by giving
grants for the purpose].(11)

“That the Demand under the Kead
‘Ministry of Health and Family
Wel.fa:re’ be reduced by Rs. 100.”
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[Need to provide better health
services to rural people and per-
sons belonging
tions].(12)

“That the Demand under the head
‘Ministry of Health and Famiwy
Welfare’ be reduced by Rs. 130.”

to weaker sec-

‘' [Need to provide latest medi:al
facilities in all health centres at
district headquarters].(13)

“That the Demand under the I’ead
‘Ministry of Health and Farmily
Welfare’ be reduced by Rs. 100.”

[Need to provide
beds at 21l the
centres].(14)

at least 20
primary health

“That the Demand under the Iicad
‘Ministry of Health and ¥amily
Welfare’ be reduced by Rs. 100"

[Need to provide free medical
treatment ang boarding {faciiities
to poor people at AU India Insti-
tute of Medical Scien~es, New

Delhi on priority basis].(135)

“That the Demand under the Head
‘Ministry of Health and Family
Welfare’ be reduced by Rs. 100.”

[Need to award death sentence
to the persons indulging in manu-

facturing, supplying and zelling of
spurious drugs].(le)

“That the Demand under the Head
‘Ministry of Health and . Family
Welfare’ be reduced by Rs. 190.”

[Need to make arrangainents
for urine, stool, and blood tests at
primary health centres].(17)
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“That the Demand under the Huad
‘Ministry of Health and Famiwy
Welfare’ be reduced by Rs. 100.”

{Need to provide a compouuncer
and a nurse in each village and
a primary health centre at each
Gram Panchayat level].(18)

SHRI G. M. BANATWALLA (Pon-
navi): I beg to move:

“That the Demand under the
Head ‘Ministry of Health und
Family Welfare' be reduced by

Rs, 100.”

[Need to expedile aﬁproval to the
proposal of Kerala Government for

National Institute for Ayurveda at

Trivendrum..] (19)

“That the Demand under the
Head ‘Ministry of Health and Fami-
ly Welfare’ be reduced by Rs, 100.”

[Need for financial assistance 10
Kerela Government for conversion
latrines into sanitary

eliminate house sca-

of all dry
iypes and to
vanging totally.] (20)

“That the Demand under the Head
‘Ministry of Health and Family
Welfare, be reduced by Rs. 100"

[Need to meet the justified ce-
mands of the Federation of Junior
Doctors’ Association and to imple-
ment them expeditiously.] (21)

“That the Demand under the
Head ‘Ministry of Health and

Family Welfare® be reduced by
Rs. 100.”

[Need to abolish the practice of
capitation fee for
medical colleges.] (22)

. .J t

PROF. AJIT KUMAR MEHTA
(Samastipur): I beg to move:

admission to
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‘That the Demand under the
Head ‘Ministry of Health and Fami-
ly Welfare’ be reduced by Rs, 100.”

[Need to encourage breast fced-
ing.] (32)

“That the Demand under the
Head “Ministry of Health and Fami-
ly Welfare’ be reduced by Rs. 100.”

[Need to fix highest priority,for
child care.] (33)

“That the Demand und'er the
Head ‘Ministry of Health and Fami-
1y Welfare’ be reduced by Rs. 100.”

[Need to adopt effective and real
methods of family planning to
achieve zero growth rate of popula-
tion,] (34)

“That the Demand under the
Head ‘Ministry of Health and Fami-
ly Welfare’ be reduced by Rs. 100,

[Need to curb comsuption of
nicotine.] (35)

“That the Demand under the
Head ‘Ministry of Health and Fami-
ly Welfare’ be reduced py Rs. 100."

[Need to give financial assistance
to all sStates on general and Bihar

in particular for conversions of dry *

latrines into flush latrines to eli-
minate house scavenging.] (36)

“That the Demand under the Head
‘Ministry of Health and Family
"Welfare’ be reduced by Rs. 100."

[Need to provide better heallth
-services to rural people ‘and persons
belonging to weaker sections.] (37)

“That the Demand under the
Head ‘Ministry of Health and Fami-
ly Welfare’ be reduced by Rs, 100.”

[Need io provide at least 20
beds at each primary health cen-
tre,] (38)

“That the Démand under the
Head ‘Ministry of Health and Fami-
ly Welfare’ be reduced by Rs. 100.”

[Need to import . family planning
-education to women.] (39)
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“That the Demand under the
Head ‘Ministry of Health and Fami-
ly Welfare’ be reduced by Rs. 100.”

[Need to provide latest medical
facilities at all health centres at
district headquarters.] (40)

“That the Demand under the
Head ‘Ministry of Health and Fami-
ly Welfare’' pe reduced by Rs. 100.”

[Need to make arrangementg for
pathological tests at primary Health
centres.](41)

“That the Demand under the

Head Ministry of Heal$h and Fami-
ly Welfare’ be reduced by Rs. 100.”

[Need to implement public healfh
guide scheme financed by the Cen~
tral Government in all States, Parti-
cularly in Bihar.] (42)

“That the Demand under the
Head Ministry of Health and Fami-
ly Welfare’ be reduced by Rs. 100.”

[Need 1o re-employ the retrenched
trained public health visitors in
Bihar by implementing public health
guide scheme immediately.] (43)

“That the Demand under the
Head ‘Madical and Public Iiealth’
he reduced by Rs. 100."

[Need to abolish the practice of
capitation fee for admission to pri-
vate medical colleges in various
States.] (44)

‘“That ihe Demand under the
Head ‘Medical and Public Health’
be reduced by Rs. 100.”

(Need to stop private practice by

doctors in Government hospitals ]
(45)

SHRI GADADHAR SAHA (Vishnu-

pur): I beg to move:

“That the Demand under the
Head ‘Ministry of Health and
Family Welfare’ be reduced to
Re. 1.”
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[Need for strict enforcement of
the provisions of the Drugs and
Cosmatics Act, 1940.] (58)

“That * the Demand under the
Head ‘Ministry of Health and Fami-
ly Welfare’ be reduced to Re, 17

[Need to extend schemes ol com-
munity health to all bocks and vil-
lages in the country.] (59)

“That the Demand under ‘he
Head ‘Ministry of Health and
Family Welfare’ be reduced to Re. 1”

[Failure to abolish the capitation
fee for admission to private medi-
cal colleges in the country.] (69)

“That the Demand under the
Head ‘Ministry of Health and
Family Welfare be reduced to Ke. 1”

[Need to ban sale of imported sub-

standard medicines and dressing
materials.] (61)
“That the Demand under the

Head ‘Ministry of Health and Fami-
ly Welfare’ be reduced by Rs. 100.”

[Need for development of phar-
macy and extension of current edu-
cational  facilities for pharmacists

all over the country.] (67)

“That the Demand under the
Head ‘Ministry of Health and Fami-
ly Welfare’ be reduced by Rs. 100.”

[Need for improvement and ex-
tension of health care facilities to

the rural areas.] (68)

“That the Demand wunder the
Head  ‘Ministry of Health and
Family Welfare® be reduced by
Rs. 100.”

[Need for allocation of more funds
to West Bengal Government for
medicines and extension of physi-
otherapy treatment and installation
of physiotherapy equipment in
major hospitals.] (69)

“That the Demand under the
‘Ministry of Health and Family
Welfare’ be reduced by Rs. 100.”
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[Need for allocation of more funds
to West Bengal Government for im-
provement of accommodation and
medical facilities for T.B. leprosy
and cancer patients.] (70)

sitwet TtaER HiT AR (Fewie):
IR AEICA, e A fwad @
T gl TE ahd g | W a9q @A
T REw a5 g |

“To provide primary health care
at the door-step of the people and
to train there required number of
personnel for this purpose.”
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“To undertake programme of

health and to intensify struggle
against communicablg diseases.’”
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SHRI DIGVIJAY SINH (Surendra-
nagar): Mr. Chairman, Sir, while 1
sland up today to talk aboui one as-
pect of these demandsg i.e. the demanas
concerning the population growth ex-
plosion problem, I am reminded of my
election days. It was one of my wner-
sonal commitments that made me :zay
in Gujarati while convassing JHAJA
ZAR UCHCHA BARH. More trees and
less children. Why I mention this
point today in this august House is that
how many of us here—I am afreid
very few here are present—are that
committed that while canvassing we
can siand up in 5 public address and
speak abouy this national preblem of
population growth? How muny have
164 1.5—11
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got ‘the courage and conviction to do
so? If we have not, then we are not
able to create public awareness. The
responsibilily rests with us—the lead-
ers and the legislators.

We have seen what has happened in
the past, We know that here is a pro-
gramme jin exislence for 30 years. It
is probably the oldest programme in
the world. No other country hacd &
programme as old as ours. But in the
course of more than 30 years, what
have wec done to bring our birth-rate
down from 42 per 1,000 to today 32 ver
thousand? We saw in the Census
Repor{ that our population in the last
ten years has grown up by 25 per cent.
1 think 3 time has come when it is no
more importan{ for any of us to talk
about the gravity of the situation.
Gone are the days when we should
falk about what adverse effect it will
have on our economy; our health and
the whole gamut of the need for fami-
ly planning. I thing per se what necds
to be talked about is what are we
going to do to bring this growth rate
down to zero? That is all that is im-
portant.

Mr. Chairman, Sir, I hale to be cri-
tical, May be, I may be self-analytical,
may be I may even be a little. cynical,
but I don’t talk only of Parliamenta-
rians, Legislators, people who monld
public policy. Many of us, may be
out of 542 MPs, 300 MPs, may be 200
or 300 can get up and talk about family
planning with great applause, with
great commitmeni with great know-
ledge and expertise. But when?
Affer the eleclions arc over. While
canvassing, how many of us have got
the commitment to speak about it? ]
think we need to pe self-analysing as to
why we, the champions of public
opinion, we as the custodians of natio-
nal concern and spirit, have not bee¢n
able to mould that type of public
opinion?

Mr. Chairman, Sir, in the current
Budget we have seen that we have
been able to bring down the birth-1ale.
may be to 32 per thousand. And ihe
project js that by the end of the
century, we may come down, it is



323 D. G., '82-'85-—

hoped, to zero growth, We have also
been told that in the current Budget.
the Budgetary provision has been
raised py almost Rs. 100 crores i.e,
Rs. 245 crores this year. It is a verv
welcome sign to know that out of this
Rs, 35 crores have been allocated for
a very useful project—the village
health guide scheme. With my own
personal experience I know that this
wil] be g useful thing. There is a pro-
ject of that sort already in existence.
Bringing down growth rate by one
motivation per thousand populalion, I
think is an intensive work. And I
am sure Rs. 35 crores provided for thig
year will bear fruit.

Now, I woulq like to drawn the
attention of the Ministry to the Mother
and Child Care Health, Scheme, 11
“has by and large been a scheme which
has not borne fruit. Family Planning
is not a project that can be taken up
by itself per se. It has to be seen in
the context of the whole gamut of bet-
ter living, better thinking and progno-
sis and planning your life, whch means
a better standard of sanity. The
Mother and Child Health Scheme
forms a very important component of
this project. But the scheme has been
more like z leaking bowl, The more
we put in, the more it leaks. It has
not yet reached down to the millions.
We hope that this new Village Health
Guide Scheme will help in motivating
the mother and the child scheme as
well.

The para-medical and medical staft
needs more commitment for more
motivation. We have a whole hoard
of staff. The statistics are not given
here in any of the Budget papers, but
perhaps half a million people are
employed directly or indirectly as
motivators to carry out this project.
But the commitment that they have,
the training that they have, the in-
centive that they have needs certainly
to be taken stock of again and a re-
- thinking made so that this programme

»is made more effective.
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I was rather disappointed that
although we  have been  {alking
about incentives and disincentives,
and I have been told that a whole
hoard of incentives and disincentives
nave been collected by the Ministry
from various sources, may be from
the S.ate Governments, may bz from
institutions or other places and that
they have been with us, with the Go-
vernment, for probably g year, or may
be more, yet tili to-day no indepth.
study has been done to find out which
of these would creale what kind of an
impact, what kind of receptibility from
the society al large; and what will be
its effects. I think much time has been
lost in not 2oiag into an indepthe
study, especially when we have va-
rious kinds of institutions, both on the
public sector and in the private sector.
We have the International Institute of
Population Studies in Bombay; we
have the Central Family Welfare
Training and Research Centre, also in
Bombay. We have the population re-
search centres spread all over—I16, I
was told all over the country. And
then we have the Health Guides
Scheme, We have also got the Eco-
nomic and Research Foundations and
various census organizations which
tell us more about the statistics of-
our population growth.

Lately, I was also given a paper
which is produced by the Working
Group on population Policy of the
Planning Commission. But with all
this kind of material that there ai-
ready exists, in the current budget
nothing was spelt out, as far ag both
incentives and disincentives are con-
cerned. It is considered a sort  of
esoteric or sensitive subject. We can,
of course, wait for a year before it
comes out. But, then, are we doing
justice to the programme, and to what
we are trying to strive at, i.e. lo bring
about a zero-growth by the eng of the
century? I don’t see why  there
should be another delay. *

1 have introduced an amendment to
the Constitution of India--let us hope
that on 2nd April that amending Bill
can at least find its place for discussion
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on the floor of this House—wherein I
have suggested that Article 48 and
Article 51 of.the Constitution be so
amended, whereby it enables Govern-
ment to make legisiation—which-
ever legislation this Government fcels
most acceptable, most applicable and
the best under the circumstances—for
achieving this goal. It is merely an
enabling legislation which I have ta-
bled in the form of a Bill. 1 hope i

comes up.

In the meantime, I do once again
stress this aspect, after our visit to
China. We  were eleven Members
from this House, and another 19 tn 12
Members from the State Legislatures.
We went there in October-November.
We were given a very good Zroundinsg
as to how, over the last two years, the
family planning programme has succ-
eeded there. Of course, we may say
that we do not belive in their statis-
tics, and that their statistics are per-
haps their own creations. That is
different matter: but what we coud
see there was the one-child norm based
on passes—a certificate a licence, a
red licence book—which any person
can give in the form of an oath. When
you give an one-child form or oath,
and when you have that licence, you
are entitleq to a whole array of ad-
vantages and facilities. As soon as
you have another child, you must sur
render that pass.

This may or may not work 1n ou:
democratic system and our way of life.
But surely we may not think of dis-
incentives, because they could be
either cruel or even’ unconstitutiona’.
And we have already had the experi-
ence of 1977 wherein coercion of any
kind will boomerang. And as vou all
know, after the 1977 elections when
the Janata Party came to power, India
was the only country amongst all the
developing countries of the world
where the birth rate went up. You
- look up the statistics of 1978 and 1979.
In 1978, the birth rate had gone up:
and it was all because of 3 boomerang,
or whatever. But we do not want that
to happen any more. We want prog-
ressively the birth rate to come cown,
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to reach the zero-growth by the end of
the century. And therefore if we
cannot think of disincentives, why
not implement the incentives in this
very current year? Why are there no
financial allocations for incentives this
year? I think ne time should be. lost.
In the existing system, the incentives
are very limited. All that you. have
is this. If you go in for tubectomy.
you get Rs. 170: if you go in for.vas
ectomy, you get Rs. 150 and if you go
in for IUD insertion, you get Rs.. 10
which, I think, is chicken feed.

Amongst the few things ihal could
be done are like this. Our MBBS dec-
tors, who pass their examination and
get degrees, some years ago, they had
to fill a bond and according to that
bond, they had to work with the Gov-
ernment either in the villages or some-
where else. It was a very good sc-
heme. But we could not find jobs.for
them in the villages and, therefore,
this system of bond wag a failure. 1
think we should revise this system of
bond and put the doctors to work in
the villages and help the family plan-
ning programe.

Leprosy equipment is getting more
and more popular. All the impedi-
ments of importing leproscopic equip-
ment including the import duty should
be lifted. I hope ‘some of these sugg-
estions will bear fruit. .

SHRI UTTAM RATHOD (Hingoli):
Mr. Chairman, I suppose the Demands
for Grants 'of the Ministry of Health.
At the outset, I must admit.that the
States and the Central Government
are doing.their best in the sphere of
health. But there are certain things
which are completely neglected. We
send MBBS doctors in the rural areas.
We give them staff and equipments.
The total amount that we spend on
their salary comes nearly to Rs. 4-5000
per month and the budget for ‘the
medicine for the whole year cimes to
only Rs. 7-8000. I would request the
hon. Minister to see that something
should be done to improve this position
so that the doctors who are qualified,
when they go in the rural areag or
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even in the urban areas, can do some-
thing for the people by distribuling
medicines.

My learned fIriend, Shri  Digvijay
Sinh spoke about family planning It
is a fact that ours is the first country
which is trying to implement family
planning. We must congratulate our-
selves. If “you remember, during the
freedom struggle, there was a  talk
about it; some people in India
were trying 1o popularise this warticu-
lar family planning programme, bul
they were not suppored by our lead-
ers like even Mahatma @Gandhi
Mahatma Gandhi said, “I do not belie-
ve in family planning . I do not believe
in all these things. He believed in
‘celibacy. Fven people like Nehruji
was imfluenced to such an extent that
he said at one time, “Our population
is an asset to us.” Unifortunately,
.Ching also thought in the same way;
and it is only in the late 1960s that
China had adopled family planning
programme very seriouly. Earlier, they
~did not do it.

Do you know how much money was
provided in the First Plan for family
planning? It was only Rs. 45 crores,
In the Fourth and the Fifth Plan, the
amount was slill reduced. Now we
have again increaseq it. I want to
suggest you that if you want to imp-
lement it really, give some incentives
to the people. Today the incentives
are too meagre. Nobody is prepared
to do it. Ultimately, what is the moti-

vation for a man?. What is the moti-

vation for the poor men, who outnum-
ber all of us? There are nearly 60 to
70 per cent people. What will they
lgse? They say,—

FAT AT AT & Ti 2N gla AT TF
Hg AH AAT F |

They are not bothered, It is only

the rich neople who are worried about
- the division of their property.

MR. CHAIRMAN: Uttarh Bhali,
Family Planning is only for the poor
people?
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SHRI UTTAM RATHOD: It is for
all. If you know Dr. De'Costa has
written a book on ‘Geography of Hun-
ger. There he says that the rich peop-
ple who eat better food, have lesser
number of children. If you want I
will procure a copy and give il to you.
What I want to say is, we should give
more inceniives.

-

Recently, Mr. J.R.D. Tata was con-
ferred LL.D. by the Bombay Univer-
sity. There he delivered a speech. In
his speech he said that the Government
had to spend directly and indirectly
for provision of food, clothing and
education nearly Rs.7,000 per child
and he said that the incentives that
are being provided are too meagre.
They should be increased. So, the pri-
vale companies are given more incen-
{ives. That is where the Government
is lagging behind. I would say that
this must be increased, UUnless we do
that we will not get results, There is
no use showing some film on T.V. There
is no use printing posters and sending
them. it is of no use. The peopie are
convinced. Our Opposition people have
done that job. The people had reali-
sed that what we said is correct #nd
that is why they have reinstated us.
There is no point in going on into this
publicity and all that. Whatever
funds you have given them for jpubli-

city, they have to use them- for incen-
tives. We have also tried legal me- |
thod. Perhaps you know that Maha-
rashtra was the first State which tried
to bring a legislation as far as Family
Planning was
could not, So, I will say, that incen-
tive is the first thing that should Le
tried and I hope that the Government

concerned. But we

would do it.

revealing fact

There is another _
which I want to bring to the nolice ol
ihis august House. After general hezlth
the second most important thing is
dental health. Yoy will be shocked to
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There is another revealing fact
which I want to bring to, the notice of
this august House. Affer general
healh, the second most important thing
is dental health. You will be shocked
to know that in the whole country
there are only 18 dental colleges.
Even this great metropolitan city of
Delhi does not have a dental college.
It has a population of 60 to 65 lakhs.
There are several medica] colleges hut
not a single dental college! Do you
know what is the inlake capacity of

these dental coellges? It is only 1,850,

Tell me, how are we going to improve
dental health? A time may come
when the whole country would go
toothless! Before that happens we
must take some precaution. I  hope
the Ministry will try to encourage the
State ‘Governments and it will also try
to open dental colleges in the Union
Territories,

About leprosy I must speak some-
thing. The Government is doing its
best. Voluntary agencies are also
being aided. But the number of volun-
tary agencies is very meagre. There
are a few institutions which are there.
1 would request the Government to
create to mobilise voluntary agencies
and even other agencies which can do
something in the ficld of leprosy.

Regarding ophthalmology, I must
congratulate the Government that re-
cently we have taken up a scheme of
organising eye camps. Earlier the
Rotarians and the Lions were doing it.
Several States have started them. It
is a good thing. But what about pre-
vention? On the other day, I met a
represeniative of the Royal Common-
wealth Society for tl‘lle Blind. He told
me thal they were offering our Gov-
ernment Vitamin A tablets, and ourl
Government wag not prepared to
accept them., How shocking it is! 1
would request the hon. Minister to
verify this fact and if something can
be done he should do it.

One more thing: about eye banks.
We should motivate people to donate
eyes for use after their death. A
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non-technical man in Gujarat—he is
not a doctor he is not a qualified man—
in a small place near Ahmedabad he
has collected 700 eyes. We can also
do that. Of course, in Bombay and
Delhi we have 3 centre. Dr. Madan
Mohan is looking after it. This cam-
paign about eye banks should be
popularised with the help of voluntary
agencies and also gives them some
more help.

About tuberculosis, Madam Brar
also spoke. The BCG vaccine has lost
its eflect. Domiciliary treatment, I
was told recently, is doing well. But
in that we give only medicine and not
food. What he lacks is food, It we
can do something in that regard, it
will be nice,

Coming to medical aid in triba.
areas, under the tribal sub-plan, we
have provided gome funds for the
health of the people. In my area, a
voluntary agency donated a full-fledg-
ed hospital worth Rs. 55 lakhs 1o the
Government of Maharashtra four
years ago. It was only recenty, after
raising it here under Rule 377 and
after persuading the Speaker, that I
could get one doctor there. Not a sin-
gle pie was spent for the last three
years. Why is there such neglect on
the part of the Government? The
whole amount is spent by the State
Government, It is given by the Cen-
tral Government and the State Go-
vernment is acting only as an agency.
Please see that health schemes in tri—-
bal areas are given top priority and
are implemented properly.

I think there are nearly 115 or 117
medical colleges in this country.
Every year boys from nearly 15 medi-
cal colleges prefer to go out. Some
incentive should be given to these
boys to stay back in this country.
More incentiveg should be given to
those boys who go to the rural areas.

We have peen trying allopathy for
the last 150 years or more. In Cal-

cutta we had the first medical school.
But it is surprisinf that so far we
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hayve not contributed a single medi-
cine io allopathy. The only Indiar
who had made a contribulion was ‘Dr.
Sabba Rao, who was doing research
in Americag and who gave aureomycin.
What is the use of trying allopaathy
to whicn we cannot contribute some-

thing? I would request the Govern--

ment to try other methods also or give
some more funds for research.

Cheaper medicine is another thing
on which I would like the Minister to
comment. I hope the Government will
try its best to supply cheap medicines
to.{he people. '

With these words, I again support
the Demands,
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Fga & @ I FEA S & TIRL HAT
e €

MR. CHAIRMAN: Mr. Daga it is al-
ready 3.30 p.m. You may conliinue
youy speech on Monday. Now the
House will take up Private Members’
Business.

15.30 hrs.

COMMITTEE ON PRIVATE MEMBERS
BILLS AND RESOLUTIONS

THIRTY-NINTII REPORT

SHRI Y. S. MAHAJAN (Jalgoun):
Sir, T beg to move the following:—
“That this House do agree witlh
the Thirty-ninth Repori of the Com-
mittee on Private Members’ Bills und
Resolutions presenled {o, the Ilcuse
on the 24th March, 1932."
MR. CHAIRMAN: The question is:

“That this House do agree with
the Thirty-ninth Report of the Com-
mittee on Private Members' Rills
and Resolutions presented to the
House on the 24th March, 1982.”

The motion was adopted.
15.32 hrs.
RESOLUTION RE. DRINKING

WATER FACILITIES IN RURAL
AREAS

MR. CHAIRMAN: Now, the House
will take up further discussion on the
Resolution moved by Shri Virdh!
Chander Jain on 12th  March, 1982,
Shri Ram Singh Yadav was on his
legs. e has not concluded his speech,
He may continue with his speech.

SHRI RAM SINGH YADAV (Al-
war); Mr. Chairman, Sir, while sup-
porting the Resolution which hag been
moved by Shrj Virdhi Chand Jain, an
hon. Member of this House, I will sub-

1982 Drinking Water Facilities in 352
Rural Arcas

mit that water is one of the basic
amenities of human life without which
the human life as well as the living
beings, lhe plants and the whole of
universe cannot survive, Therefore,
it is very necessary that prime im-
portance should be given 1o the pro-
blem of drinking water which is heing
faced acitually by the people cf this
country.

Sir, the problem with which the
country seized is quite enormous and
moreover contaminated waler some-
fimes ig also  onc of the causes of
spreading so smany types of diseascs,
W.H.O. hus estimated that 80 per cent
of digeases in the third werld could be
prevenled by improved water and sani-
tation and these discases have been
identified ag jaundive, cholera, guinea-
worms, el«.

Sir, there are 576 lakh villages i
the counlry out of which 1.90 lakh
villageg are the problem villages cven
{oday. They are the villages where
there ig the problem of drinking waler,
These problem villagées  have  heen
calegorised in the Sixth Five Year
Plan and the reasons and causes of
those problem villages have heen criu-
merated and they are:

(i) Where no assured source of
drinking waler exists within
a reasonable dislance:

(11) Where sources of water sup-
ply suffer {rom epidemic
disscases, viz, cholera, guinea
worms, ele.

(iil) Where wailer sufters  from ex-
cess salinity, iron, fluorides or
other toxic elemenis hazar-
dous to health:

Sir, keeping in view ‘this the 1.80 lakh
villages which have been identified “as
problem  villnges necd immediaie
drinking  waler supply  schemes.
Now the question is this: How far and
to what extent we shall be able to
meet the needs of the country in this
regard? Forfunately there ig an inter-



